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'A' 

Ovder with Snaturc 

ooli.cant was working.,as a provisional 

Jxtra Departmental Packere His services were 

terminated becaUse the original incumbent 

of the post was tainstated. pp1icaflt prays 

that considering his qualiflthat ion 

experience he niy be considered for 

vacancies. Fe also  states that he has 

more than three iears eixriere in different 

ost offices. 	 .hri Ashok Mishra 
jarned cour1sa- i.)r LOs)ontsLIhas no 

serious objection to this prayer being 

allowed. Accordingly respondent 3 is 

directed to consider the applicänt herein 

along with other candidates for future 

vacancies of extra 	partmefltal EUcker or 

anyother equivalent post. 

Ap2licdtiOfl is allowed as above. No 

C ost s. 

Mjc .hppliCti 905/95 is cUso 

disposed of in view of the orders passed 

in the Original APP1i.catioh 339/93. 

iii 	VTRT ivJ) 

3 
	

al .12. 


